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GOVERNMENT OF INDIA
( MINISTRY OF F INANCE )
DEPARTHMENT OF REVENUE
NEW DELHI: DATED THE 174 S 4., 19,

NOT IFICATION
(INCIE~TAK)

CORRKIGENDUMNM

Noe S390 (F.eNo,197/153/82~1T{(AI): In exercise of the pouers
conferred by sub-clause (iv) of clause {23C) of Section 10 of the
Income=tax Act, 1961 (43 of 1961), the Central Government hereby
makes the following amendment in its Notification No,5884
(FeNoo.197/153/82-IT(AI), dated 206,6,1984,

In the epdorsement against S.No.13=

FOR 63, Ripon Street, Calcutta~16"
READ %53, Kipon Street, Calsutta-16",

sl
( R. K. TEWART )
, UNDER SECRETARY TO THE GOVERNMENT OF INDIA
To
ThB manager,
Government of India Prass,
Ring Road, Mayapuri Industrial Area,
{(Near Rajouri Garden), New Delhi,

Co tgi-

1.p¥he Chairman, Institute for Motivating Self-Employment,

3, Ripon Street, Calcutta-16, _

2, The Commissioner of Income~tax, UWest Bengal~VIIl, Calcutta, with
ref, to his letter No.Assmnt,/7084/CT/8E/181/80-81, dated 10,2,84,
3. All Commissioners of Income-taX.

4, Ditectors of Ins,{IT)/{(R&S)}/{P&PK)/(Inv.), New Delhi,

5, Uirector of 0&M Services (Income=tax), Ist Floor, Aiwan-e-Ghalib,
Mata Sundri Lane, New Delhi (% copies)e..

6. Rll Officers & Sections of l.V.wWing of C.B.D.Te, New Delhi,
7. Comptroller & Auditor General of India, New Delhi (20 copiesg.
8, Bulletin Section of Dte, of Ins.(KS&PK}, New Delhi (5 copies
8, Director of Training, IS, National Academy of Direct Taxes,
Staff College, Nagpur ES copiesj. \

10, Shri P.K.Kartha, Jt. Secy., Ministry of Law, Justice and
Company Affaira (Department of Lenal Affairs), New Delhi.

fhalom



